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[Shri K. Brahmananda Reddy.] 
say that the police have been immobilised. 
fn fact the whole story as I have read, not to 
speak of other States, right from the time 
Shri Jayaprakash Narayan arrived at 
Calcutta Airport, how friends of Shri 
Jayaprakash Narayan wanted to invite him, 
welcome him were taken to the VIP area and 
even when some Yuvak Congress people 
raised some slogans, nothing happened. 
Police were there and subsequently also 
when he lodged himself in an separate place, 
there were several meetings inside the 
building. The police were there, the 
protection was there and he went to the 
Students Hall and there also there was a 
sufficient police. 

To say that they were immobilised under 
instructions of the Chief Minister, West 
Bengal would be very uncharitable. Now, the 
Chief Minister, West Bengal seems to have 
expressed his reget for what happened. 

SHRI RABI RAY : When ? 
SHRI K. BRAHAMANANDA REDDY : 

Whenever that may be. He seems to have 
expressed his regret. 

 
SHRI K. BRAHMANANDA REDDY: 

Probably he said it later. I do not know what 
he said, but it appeared in the press, and  
therefore. . . 

SHRI RABI RAY: You should have 
known it when he expressed his regret. 

SHRI K. BRAHMANANDA REDDY: 
Then so far as Andhra Pradesh is concerned, 
it is not my jurisdiction to give permission 
or not to give it. But it was in news 
somewhere—1 saw it in newspapers  that 
permission... 

SHRI RABI RAY: Mr. Vengal Rao is 
following in the footsteps of the British 
Government, not allowing fields, not allow-
ing halls and stadiums, like that. 

SHRI K. BRAHMANANDA REDDY: 
What I saw in the newspapers was that in a 
particular place like Lal Bahadur Stadium—
which probobly is not generally given for 
political activities—it had been refused 
probably. I do not know the facts, but I do 
not think in other areas wherever that 
meeting is sought to be held, there will be 
any objection. I do not know because I am 
not the man to consider that. However, Sir, I 
wish to repeat that it has been our endeavour 
to ice that all legitimate activity is not 
hindered by any acts of hooliganism or 
violence. Therefore, in this process very 
political party will have to make its own 
contribution. 

Thank you. 

RE ACUTE SHORTAGE OF WATER IN 
TAMIL NADU 

SHRI T. V. ANANDAM (Tamil Nadu): 
Sir, thank you very much for giving me this 
opportunity to make an urgent and important 
mention regarding Tamil Nadu. Sir, Tamil 
Nadu is suffering for want of water and also 
power. This morning newspapers said that 
about 10 lakhs of workers are laid off, they 
are jobless, and the people of Madras city are 
migrating to Andhra Pradesh or Karnataka, 
or even to Kerala. Here I may point out that 
we may call ourselves citizens of this great 
nation and we want national integration, but 
the people in the adjacent places do not 
come to the rescue of the Tamil Nadu 
people. Whether the people of Tamil Nadu 
request them or not, it is their duty to see that 
instead of allowing waters to flow to the 
Arbian Sea or Bay of Bengal, water is given 
to Tamil Nadu. It is a very critical situation. 
People are suffering. Jaundice, cholera, 
small-pox— all types of diseases are 
prevalent. There is a dispute between the 
State Minister and the Central Finance 
Minister in the matter of grant. I hope the 
Home Minister would biing it to the notice 
of the Prime Minister or the Minister 
concerned to see that immediate   steps   are   
taken   to      relieve   the 
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people of Tamil Nadu of the distress they are 
undergoing. 

SHRT SUBRAMANIAN SWAMY (Uttar 
Pradesh): Sir, I wish to draw the attention of 
the Government to the acute water shortage in 
Tamil Nadu. Most of the cities are already on 
alternate days of water supply. The 
Coimbatore district with 4 Million populaton 
has only 3 million gallons of water per day. 
Madurai has only one-third of its usual 
supply. Madras has to go on once in three 
days after May I. The State Government is 
thinking of evacuating people from the city. 

Now this is a problem that we have known 
for many years and for a long time and we saw 
this particular crisis coming. I am very sorry  to 
say that we have  not taken this problem as 
seriously as we should have. I   think, time has 
come for us to handle this problem on a war 
fooliDg and  if the State    Government is    not 
able  to handle this  problem,  the  Centre  
should certainly intervene.    I find what is 
more disturbing is  the  Centre's apathy  which 
now in my opinion is  bordering on callousness.  
This will   only  worsen  the  relationship  
between the people of Tamil Nadu and the 
Centre if the Centre does not take immediate 
concerted action.    Therefore, to instil urgency 
into the   problem    and to    bring about a 
national focus on    the    tremendous crisis that 
has been created. I would wge upon the   
Government   to    immediately form a 
committee of the members of Parliament, to 
visit that area and to assure the people that help 
would be coming and that they would not be 
thrown to the wolves. 

Secondly, Sir, I think time has also come for 
us to look at this problem of water in utmost 
seriousness. The only solution to Tamil Nadu 
problem now is, the desalination of water 
through use of nuclear reactor. One nuclear 
reactor can produce 56 million gallons of water 
which can solve tb< problem of Tamil Nadu as 
a whole Therefore, I would suggest that the 
Govern' ment should give immediate attention 
tc this problem by setting up a nuclear rea ctor. 
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